Motion Regarding Reference of Jan Vishwas (Amendment of Provisions) Bill,
2025 To Select Committee

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): Madam,
with your permission, I rise to move:

?That the Bill to amend certain enactments for decriminalising and rationalising
offences to further enhance trust-based governance for ease of living and doing
business, be referred to a Select Committee of the Lok Sabha consisting of the
Members to be nominated by the hon. Speaker.

The terms and conditions regarding the Committee will be decided by hon.
Speaker.

The Committee shall make a report by the first day of the next session.?
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